
wht the sdvice d tho Central Vigilance 
Commirsion. 

Ropdr of Dolhl-Cltcutb Qmnd Trunk 

5982. SHRI BHBANESHWAR PRASAD 
5 w W i l I  the Minister of SRFEE 
 SPORT be pleased to state: 

(a) whether Dhanbad-Sasaram portion 
of the Grand Trunk Road from Delhi to Cat- 
cutta is not traffic-worthy and due to the 
damage caused to the bridge at Varkaha in 
Hazaribagh district, traffic has been pard- 
bed for more tham one month; 

@) if so, the steps taken by the Govern- 
ment to undertake immediate repairs of the 
road and the bridge; and 

(c) the funds allocated for the purpose? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI JAGDISH TYTLER): (a). No, Sir. 
However, due to damage to the diversion of 
thebridge underconstruction werAt&aNalla 
in Km. 326 of NH 2 on 19.7.1 991, the traffic 
on National Highway had to be diverted 
through State Road. 

@)The trafficover Atka Nalla bridge has 
now been restored on 25.8.91. Strengthen- 
Ing works for distressed stretch of the road 
ue also being taken up. 

(c) No seperate funds have been a lk  
mted for these works. Theexpenditure would 
be met from the overall alkcations for Na- 
tbnal Highways In the State. 

Fkprklng of Natbnal Highway No.5 
Panlng through Andhra Radeah 

5983. DR. KV.R. CHOWDARY: WiH 

the Minister a4 SURFACE TRANSPORT be 
plePredtostatetheatepstskonorproposed 
to be taken by the k m m e n t  for repahing 
the National Highways NOS passing through 
Andhn Pradesh whkh is in a very bad 
conditbn? 

THE MINISTER OF STATE IN THE 
MINISTRY OFSURFACE TRANSPORT 
(SHRI JAGDISH TYTLER): The extent of 
damages to the stretches of National High- 
way No. 5 in Andhra Pradesh affected by 
heavy rains and cycbnes Is being assessed 
and thereafter the proposals for repairs can 
be considered subject to the availability of 
funds. 
?--& TC)($~'& 
W t l n g  tho Rquhmants of Handkom --. _ and Pomrkom Industries 

5984. SHRI DHARMANNA MON- -- --- 
DAWA SADUL: Will the Min~ster of E X -  
T=s%-&&~ to state: 

(a) whether the existing oooperative 
cotton spinning mills in Maharashtra aro 
able to meet the requiremems of handloom 
and powerkom industries; 

@) if so, whether any assessment h s  
been made by the Government in this $0- 

gad; 

(c) 1 so. the details thered: and 

(d) if not. the steps taken to meet the 
requirement of these industriis? 

THE MINISTER OF STATE IN THE 
M!NISTRY OF TEXTILES (SHRI ASHlOK 
GEHLOT): (a). The requirement d yam of 
handkom and powerloom sectors is met not 
by the cooperative spinning mills alone, but 
by spinning milk in private as well pbk 
sedor, as also the composite mills to the 
extent of availabilii of surpkra available af- 
ter captive consumption. 




